The Union 'of Ind1a Through the General Manager, North-
Westemv Rallway, Headquarter Jaipur (Rajasthan).

-he Fmance Adv1sor & Ch1ef Account Ofﬁcer (FA &
"AO :*.‘North-Westem Rallway, Jaipur (Rajasthan).

he 'Semo'rf Divisional Finance Manager, North-Western
Raﬂ'wa_;y,{J. odhpur (Rajasthan).

e Branch Manager, Punj ab National Bank, Bhati Choraha,
Ratanada, Jodhpur (Rajasthan).

DETAILS OF THE APPLICATION:
PARTICULARS OF THE ORDER AGAINST WHICH
APPLICATION IS MADE:

_i‘he present original application is being preferred

‘agéiﬁét : .the illegal and erroneous recdvery made by the

respondents without any notlce/ or intimation to the
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| OA No.200/00175/2016 R il
| Date of Order :03.03.2016 L o7

Mr. Rajendra Singh Charan, present, for the applicant.

Heard. The gyievancé of the applicant is that without

i | issuing any show cause no_tide, all of a sudden, the

. respondents ha@rééovefed Rs.21,000/- f'rom"fhe applicant's

bank account by five different transactions on 30.01.2016.
Issue notices dasti. |

Post the matter on 16.03.2016. The 'réspondents are’

% 345} directed not to recover anmy further amount from the

pension of the applicant till the next date.
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" [Meendkshi Hooja] .
Administrative Member

“[CHameli Majumdar |-
Judicial Member
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